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of Rs. 1200/- per month for assistance in 
production of the programmes have now been 
kept off by the agitating employees of the  
Doordarshan; ana 

(b) if so, the fact in this regard and also the 
reasons therefor and what action is being 
taken to regularise their services? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS): (a) and (b) Doordarshan Kendra, 
Calcutta has been engaging casual hands, on 
assignment basis, for assistance in production 
of programmes only as and when required. 
The Government has introduced a scheme for 
regularisation of such casuals in pursuance of 
the directions of Principal Bench of CAT, 
New Delhi and the services of those casual's 
who fulfil the conditions laid down in tb.3 
aforesaid scheme are being regularised. 

 

 

Establishment of journal for tenders and 

advertisements 

4303. SHRI S. MADHAVAN: Will that 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) whether there is any proposal to 
establish a journal for tenders and ad 
vertisements to economise Government 
expenditure on tender advertisements and 
notices; 

(b) what amount Government had 
spent on such advertisements during the 
year  1991-92;  and 

(c) whether the Central Public Enter 
prises, Public Financial Institutions and 
Nationalised Banks would come under 
this proposal? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (KUMARI GIRIJA 
VYAS); (a) No, Sir. 

(b) No separate record of expenditure on 
advertisements relating to tenders and notices 
is maintained by DAVP 

(c) Does not arise. 

Setting up of Transmitters at Khamgaon, 

Abot,  Akluj  etc.   in Maharashtra 

4304. SHRI SUSHIL KUMAR SAM 
BHAJIRAO SHINDE: Will the Minister 
of INFORMATION AND BROADCAS 
TING be pleased to state: 

(a) whether Government propose to 
augment Television service in Maharashtra 
by establishing transmitters at Khamgaon, 
Abot, Akluj, etc,; 


